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% ar®*Hr*W, *rmf}*T *rm  f * m  % fas%ifttfea of the outstanding duel of the Coal 
Mines Provident Fund :—

West
Bengal

Bihar

Ho. of certificate cases 
filed upto 31.12.70 855 1,960

No, of prosecutions 
under the C. M. P. F. 
and Family Pension 
a»d Bonus Schemes 
Aot filed till 31.12,1970. 788 2,380

Prosecutions under sec. 
466 I. P. C. filed 
upto 7.6.1971. 6 9

1,649 4,349

Ceiling on Land Holdings in Maryana

2464, SHRI P. K, DEO : Will the 
Minister of AGRICULTURE be pleased to 
s ta te :

(a) whether the Haryana Government 
ttcenily decided to impose a uni from ceiling 
of 30 standard acres on ait individual land 
holdings;

(b) whether this decision was taken in 
consultation with the Central Government; 
aftd

(c) if so( the reaction of Government 
in Ibis regard 7

TUB MINISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) to (c). 
th e  proposal is under consideration.
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Setting up of Iron Pig Plant of Hissar 
in Haryana

2466. SHRI MANI RAM GODARA : 
Will the Minister of STEEL AND MINES 
be pleased to state whether Government 
propose to set up a pig Iron plant at Hissar 
in Haryana ?

THE MINISTER OF STEEL AND 
MINES (SHRI MOHAN' KUMARA- 
MANGALAM); Government have no pro­
posal to set up a big iron Plant Hi the 
Central Sector at Hissar.

M/s Haryana State {ndusttial Develop­
ment Corporation, a wholly Bt*t* owned 
undertaking of the Haryana Government, 
have, however, applied for the grant of an 
industrial licence under the todttitrles (Dev.




